Oral Answers [28 November, 2019] to Questions 99

National Law University in Jammu and Kashmir

*116. SHRI NAZIR AHMED LAWAY: Will the Minister of HUMAN RESOURCE
DEVELOPMENT bepleased to state:

(a) whether Government proposes to establish aNational Law University in Jammu
and Kashmir;

(b)y if so, the details thereof; and
(c) ifnot, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL “NISHANK’): (a) to (c) A Statement is laid on the Table of the House.

(a) to (c) Yes, Sir. The Ministry of Home Affairs has informed that the Jammu and

Kashmir National Law University Act has already been enacted and notified.
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MR. CHAIRMAN: Second supplementary, Nazir ji.
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SHRIK.J. ALPHONS: Would the Government of India take mitiative to start a national

law school inKerala?

MR. CHAIRMAN: From Kashmir, vouhave gone to Kerala. The question is specific.
Mr. Minister, keep the suggestion in mind.
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Kitchen garden projects in schools

*117. SHRI SUSHIL KUMAR GUPTA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether itis a fact that all schools have been asked to prioritise kitchen garden

projects to be maintained by the students; and
(b if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL “NISHANK): (a) and (b) A Statement is laid on the Table of the House.

Statement

{a)and (b) Under Mid-Day Meal Scheme all the States and UTs are being encouraged
to set up School Nutrition (Kitchen) Gardens. Various stakeholders viz teachers, students,
parents and even local residents are involved in development and maintenance of these
Gardens. These Gardens are places where fruits and vegetables are grown in the school
premises, which may be used in preparation of mid-day meal. Purpose of School Nutrition
{Kitchen) Gardens is to give children first-hand experience with nature and gardening.
They can learn about balanced diet and organic methods of growing fruits and vegetables,

as per the geographical situation and need of the school.
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